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of militny strength in the absence ol any
threat to her security will lead to increased
tension in the region and hinder the pro-
cess of normalisation between India  and
Pakistan set in motion by the Simla
Agrecment.]

Bhutto’s desire for a dialogue on Kashmir

*¥116. SHRI SANAT KUMAR RAHA :

SHRI S. KUMARAN:
DR. 7. A. AHMAD:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether it is a fact that the Prime
Minister of Pakistan wants to have a dia-
logue with Indian Government on Kashmir
question :

(b) If so, what are the details thereof;
and

(¢) what action Government propose to
take in the matter?

THE DEPUTY NMINISTER IN THE
MINISTRY OF FENXI1ERNAL  AFFAIRS
(SHRT BIPINPALI, DAS): (a) and (b)
Government have sccn press ieports  re-
garding Prime Mimnister Bhutto’s statements

on the subject.

(c) As made clear epeatedly, it s
Government's policy to  settle  the issue
arising out of Pakistan’s illegal occupation
of a part of Jammu and Kashmir tenitory
peaccfully through bilateral  negotiations.
This is a matter to be settled in accord-
ance with the piovisions of parvagraph 6
of the Simla Agreement which  cnvisages
discussions on this matter in the context
of noirmalisation of rclations and durable
peace.

Special Dutics Lis¢ Officers in Indian Navy

*117. SHRI V. VISWANATHA MENON :

Will the Minister of DEFINCE be pleased
to state:

(a) whether if is a fact that therc are
different  policies regarding the special
duties list officers in Avmv, Navy and Air
Force;

[2 MAY 1975)

to Questions 54

(b) whether 1t s also a fact that the
ollicecrs 1in the spedial  duties list in the
Navy do not have the same prospects for
promotion as those obtaining for the cor-
tesponding  category in the
viz,, Atmy  and

other wings,
Air Force on attaining
commissioned  ranks;

(¢) 1if so, what are the 1easons therefor;
and

(1) whether Government propose to enu-
merate a uniform policy for all the wings
mm Duefence Services?

THE  MINISTER QF DEFENCE
(SARDAR SWARAN SINGH): (a) Yes, Sir.
(by Yes, Sir.

(O and (d) Due to operational and
other considerations, rules for promotion
and also the rank structure of this branch
in the three  scrvices are  different. It
is not practicable to have uniformity in
regulating the promotion prospects in the
various branchics of the three services,

Rehabilitation of refugees from erstwhile
East Pakisian (now Bangladesh)
*118. SHRI DWIJENDRALAL SEN
GUPTA: Wil the Minister of SUPPLY
AND REHABILITATION be pleased (o
state :

(a) the number of refugees from enst-
while Easy Pakistan (now Bangladesh) who
are yet to be rchabilitated;

(by the  names of places where  soch
refugees are staving or have heen kept and
the details thereot;

(c) what steps Government propose 1o
take for their rehabilitation; and

(d) what were the causes for delay in
their rehabilitation?

THE MINISTER OF SUPPLY AND
REHABILITATION (SHRI R. K.
KHADILKAR): (a) and (b) As on
31st December, 1974, about 21,115 families

were  awailing  resettlement in  varions
camps.  This does not include 4,310 P.1
familics and 223 unscreened families, At-
tention 1s drawn to Table—III of the

+[ 1 English translation.



